FORM B
PUBLIC ANNOUNCEMENT
Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF M/S KREDO BEAUTY PRIVATE LIMITED

1 | Name of corporate debtor KREDO BEAUTY PRIVATE LIMITED
2 | Date of incorporation of corporate debtor 2" August, 2017
3 | Authority under which corporate debtor is | ROC-Delhi
incorporated registered
4 Corporate Identity No of corporate debtor U74999DL2017PTC321649
5 | Address of the registered office and principal Registered Office:- Flat No. 105 F/F South Plaza —
L I, Plot No 209, Mashjid Moth New Delhi-110049.
office if any of corporate debtor
6 | Date of closure of Insolvency Resolution | 16™ March, 2023
Process
7 | Liquidation commencement date of corporate | 17" March, 2023
debtor (Copy of the order received on 215 March, 2023)
8 [ Name and registration number of the | Mukesh Kumar Grover
insolvency professional acting as liquidator REG.NO:-1BBI/IPA-001/1P-P00383/2017-18/10640
AFA Valid upto 31.10.2023
9 | Address and e mail of the liquidator, as Add: 102, B-3 PRERNA COMPLEX SHUBHASH
registered with the Board CHOWK LAXMI NAGAR, DELHI-110092.
mukesh@mira.co.in
10 | Address and e mail to be used for Add: 102, B-3 PRERNA COMPLEX SHUBHASH
correspondence with the liquidator CHOWK LAXMI NAGAR’ DELHI-110092.
liquidation.kredo@gmail.com,
11 | Last date for submission of claims 20" April, 2023
Notice is hereby given that the National Company Law Tribunal, New Delhi Bench - Il has ordered the

commencement of liquidation of the M/s Kredo Beauty Private Limited on 17" March, 2023 (order received on
21% March, 2023) under section 33 of the Insolvency & Bankruptcy Code 2016.

The stakeholders of M/s Kredo Beauty Private Limited are hereby called upon to submit their claims with proof
on or before 20" April, 2023 o the liquidator at the address mentioned against item No 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit
the claims with the proof in person, by post or by electronic means.

The prescribed forms may be downloaded from the following links: https://ibbi.gov.in/en/home/downloads

Submission of false or misleading proof of claims shall attract penalties

Date: 24.03.2023
Place: New Delhi

\MA ¢
(

IBRBI
1PA-001
\P-P00383

Mukesh Kumar Grover
Liquidator in the matter of Kredo Beauty Private Limited
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DEMAND NOTICE

Under Section 1302 of fe Secudtisaton And Recorst 'u:;h:ur of Financial Assels And Enforoement of
Security Intarest Act, 2002 {the said Act } read with Rule-3{1 III:I'H'E:-:'ELI'II':.' '1|ErE5r[Er|ﬁ:-n:erne1lj Rules,
2002 {iha =aid Rules). Inaxercise al wdrsum[l.rm.. JldurE-rJ liar 132} ol The said Acf raad with Rule 3
of the said Budes, the Authansed Officer of IFL Home Finance Li. ¢ il FLHFL) (Formerty knawn &5 india
Infalne Housing Finance Lid.) has issued Demand Notica under saction 13(2} of the said Act, calling Lpan
thi Bormawar| E:IL In repay the amount manfioned in the raspaclive Demand N-:Ihl.'.EIE =suad b tham. In
sannechon wilh above, nglce 15 I'rervel:-'lr Qiven, i the Bormoraens) 10 pay wilkir il davs from The
pubbcatian of this notice, the ameunts inchcated hersin below tooathar with further intenast fram the
dafals) of Damand Natice 1l the I:Ial.eu'palgraanl. The diedail of the Borrowar(z), amount due as an dale of
Deesrvand bilice and securily otered Iowacs repaymen| of ko amounl are a5 Lnder-

hﬁ'“'wﬂ Damind Hofice Dat & Amcunt Dascription of Secured asset

{immavable property|

MrBhupandra Kumar | 10-Mar-2021 is Prospect Mo, 310343 |8l thal piece and parcel af tha)

Mrs Saila Dest | ¥ 23,22,123.001 (Rupess Twenly Three  |propery being ;| Ground Floor |

[ Progpect No 910343 Lakh Tmaﬂt',r Two Thousand One Hundred (Fropery Moo A-110, Withowt Rood)

& 627651 & 027653 & Twenty Three Only) and Prospect Mo,  |Rights. ¥Wih Area Ad Massuring)
544439 (927651 '¥9,88,557.001- (Fupess Nine Lakh 738 Sq4., Out Of Kh Ne. 15736,

Eighty Eigh1 Thousard Fiva Hurdrad Fi Vikage Khungi Khas Radbay|
Seven Ondy) and Prospect Mo, 9276 Shyam Park Exin, lllagal

¥ 1,16, 465,000 {Rup=es Cne Lakh Siveen |Shahdara, 110057, Dehi. India

Thousand Four Hundred Sixhy Five Ordy)

and Praspect No, 244435 ¥ 340,638,007
{Rupaes Threa Lakh Forty Thausand Six

Hurdrad Thirty Eight Cnily]

20-Mar-2023 ls Prospect Mo, 534331

Mr. Raj Kumar Magar All that piece and parcel af tha|

B K Magar Mik ¥ 0,58,050000- (Rup=es Mine Lekh Fifty |property being : Property Mo, 375
Mg Roshani Magar Eighl Thowsand Fifty Only] and is D, Larsd Area Ad Messunng 5581

[ Prospect No 93439 Prospect Mo. 936036 ¥ 109312008 |So.ft, Carpal Area Ad Measuring|
& B36036 | (Rupees One Lakh Kine Thousard Theee 1205 Soft. and Bult Up Ares Ad|

Hundrad Eightaen Only) Maasuring 1506 Sgft., Khasral
R 314, Willaga Kondli, Abadi Ol
Lad Doz, Mear Manair Vinar Phass)

il Dedbd, 1100486, India.

IF hae 52 Bomower fall 1o miake paymenl 1o IFL HFL a3 atoresaid, IFPL HEL may procesd agamst the
ahpove secured asseds under Ssctipn 1304) of the said Acl, and the applcable Rules, entirely af e rigks
costs and consaguencas of the Bormowars. For furthar detads pleasa candact to Authorisad Officer &t
Branch Odfice : Plot Mo. 3W3IE, Upper Ground Floar, Main Shivaji Marg, Majafgarh Road, Baside
Jaquar Bhawnaam, Mali Nagae, New Debi or Corporate Office | IIFL Towes, Plof Mo, 88, Udyag Vibar,
PV Gusgann, Haryara,

Place : Dedhi, Date - 24,02,2023

Sdi- Authorised Officer, For IIFL Home Finance Lid.

FORM-3  [See Regulation - 15{1){a)] | 16(3)
DEBTS RECOVERY TRIBUNAL, CHANDIGARH (DRT-2)

CASE NO. OA/3TE/2020

Dbt Recovery Tribunal (Procedure) Rules, 1983

CORPORATION BANK Vs. ANIL KUMAR

T,

and Distrct Jhajjar 124108 Haryana, Jhajiar, Harvana
[2) Ishwar S/o Rameshwar Das, FioVillage Patzuda, Tehsil & Amp; Distt. Jhajjar

SUMMONS

04-03-2023.

Rs. 14,74, 703/ (applicaton along with copies of documents et annexed)

In accordance with sub-section (4) of section 19 of the Acl, you, the defendants are
directed as under:-

(i) o show cause within thirly days of the service of summons as {o why relief prayed for
should not be granted,

specified by the appicant ;.f'r:.lerserial numherlﬁ.nf ﬁe original application;

assate and prnpnrtms disclosed unl:ler sarial number 3A of the orginal application,
pending hearing and disposal of the application for attachmeant of proparties;
(iv} wou shall not transfer by way of sale, lease or otharwise, axcapt in the ordinary course

withoutthe pror approval ofthe Tnbunat,
or other assels and properties in the ordinary course of business and deposi such zale

interest over such assels.

You ara also directed to file the wiitten staternent with a copy thereof fumnished o the
applicant and 1o appear before Registrar on 14/06/2023 at 10:30A.M. failing which the
apphcaton shall be heard and decided inyour absencs,

Given undermy hand and the seal of this Tribunal on this date ; 1510372023,

15t Floar, SC0 33-34-35, Sectar-174, Chandigarh, (Additional spaca allotled on 3rd & 4th Fioor alsol|

Summans under sub-sechion (4) of sechion 19 of the Act, read wilh sub-rule (28] of ruke 5 of the |
Exh. No. 16736

(1) Anil Kumar DiWIS/o Vijay Kumar Son of Vijay Kumar R'o Village Patauda Tehsil -

STATE BANK OF INDIA

Greater Noida Branch [04324), Lager Stroemia Shopping Complex

Public Notice
We are pleased to announce the shifting of our Greater Noida
Branch (04324), Lager Stroemia Shopping Complex Greater
Moida-201308 to a more convenient and spacious location with
effectfrom 01-05-2023
The Mew Address is C-40, 1" Floor,
Greater Noida-201308
Our Telephone numberis 0120-2320735

Knowledge Park 1

(Branch Manager)

PUBLIC NOTICE (LOST AND FOUND)

It is hareby informed that the propedy papars) is'was Mortgage with SBI,
Branch Safdarjung Enclave (Code 13182} . New Delhi-110029. the arginal
ware Kepl wilh bank vide Loan Alc Mo, 36890810616 isfare not fracaable/
misplaced the delails of docurment are as under: (1) ORIGINAL Allotment
Letter dated 17.11.2012 izsued by M's Ajnara Realtach Lid in favor of Shn
Miraj Kumar Gupta and Smil. Sarika Gupta in respect of propery at: Unit' Flat
Mo. A -302, 3rd Floor, Tower -A, Ajnara Le Garden, Plot Mo, GH-02, Sector 16,
Greater Moida, District Gautam Budh Magar, Uttar Pradesh (2] ORIGINAL
Tripartite Sub- Lease Deed dated 15.09.2018 executed by Greater Noida
Authority - LessorfFirst Party, s Ajnara Realtech Ltd through its authorized
officer Shri Rajdeep Sarena- Lesses! Second Party infavor of Shei Miraj Kemar
Gupta and Smt. Sarika Gupta in respect of property at; Unit' Flat No, A -302, 3
Floor, Tower -A, Ajnara Le Garden, Plot Mo, GH-02, Sector-16, Greater Noida,
Diistrict Gawtam Budh Magar, Uttar Pradesh, duly registered vide Regd. Mo,
31771, Book Mo, |, Vol. No, 29513, pages 273-322, dated 19.09, 2018 isfare not
traceable in original and informed as missing as well The above said original
documents is misplaced! Mot traceable by the Bank and did nof find it inspite
of all sincere efforts. An online missing complaintNCR! LR is registaered with
Delhi Police, PS Crime Branchvide LR Mo, 2809727/2023, dated 22.03.2023,
If anybady found the above mentioned all or any documants please
immediately informdreturn it to the undersigned on tha above mentioned
address. Any misuse of the any or all said docurnent will liable 1o be proseculed
urder the axtant provisions of law
Chief Manager,
State Bank of India
Branch: Safdarjung Enclave, New Delhi-110029; Email id; sbi. 13182 @sbi.coin

WHEREAS, OAITEZ020 was Bsted before Hon'ble Presiding Officer/Regisirar on |

WHEREAS this Hon'ble Tribunal i pleased to Bsua summaons! notice on the aaid:
Application under section 15(4) of the Act, (OA) filed agains! you for recovary of dabls of

(i) to dischose particulars of properies or assets other than properties and assets |

of his business any of the assels over which securily inlerestis created and or other assals |
and properties specified or disclosed under serial number 34 of the orginal application |

(v} you shall be liable fo account for the sale proceeds realised by sale of secured assets |

proceeds in the account mainiained with the bank or financial institutions holding security |

Signature of the officer Authorised to issue summons |

ART HDUSIHG FIHAHCE {INDIA) LIMITED

e [Indial Limibed}
ash F ict, Pitampura, Hew Dedhi-110014

I.|.I

AF‘PEHDIH v {SIEII} rube B{1))
POSSESSION NOTICE
(For fmmaowable Property)

Vherags, The wndersigned being the Authorzed Officer of ART HOUSING FINANCE {INDLA)
LIMITED [CIN NO. UG5999DL2013PLC255432] under the Securilizalion and Reconstnuction of
Financial A=zets and Endorcement of Sacurify Inbarest Act 2002 and in exerciza of powers canferred
under section 13012 read with Rule 3 of the Security Interest {Enforcement) Rules 2002, ssued a
Dernand Mofica dabad 09.01.2023 for Laan Account Mo LNNSPIA41T-180003210 callng upon tha
borrowens) DURGESH KUMAR & KALPAMA JHA to repay the amount mentioned in the nobics
baing Rs. 12,04, 2171 |[Rupeas Twalve Lakh Four Thousand Teo Hendred Seventesn Dnly) as
on 09,04, 2023 and inderest thereonwithin B0 days from the date of receipt of the sgid nodics
The barrower hawing failed to repay the amourt, notcs las heraby given to the barmower|s) and fhe
pubac in genaral [hat e undarsigned has laken Phivsical peesessan of he property descibed
hearein below in exercise of powers confered on him under Sub-Section (4) of Section 13 of the Al
read wilh Fule B of the Sacunty Inlerest | Enforcament) Rules, 2002 on 21.03.2023
The borrewer in paficular and (ha public in general are hereby castioned nof 10 daal with 1ha
property and any deslings wih the property will be subject to the charge of ART Howsing Financa
(India} Liveted for an amount Re. 1204217 (Rupees Twelve Lakh Four Thousand Two
Hundred Seventeen Only) a5 on 049.01. 2023 and miarast thereon,
The bomowear's atbantion is invitad to provisions of Sub-Saction (B of Sackon 13 of the Actin respect
of tirne anvailable, to redeem the Secured Assed,

DESCRIPTION OF THE IMMOVABLE PROPERTY
WHICH IS BOUNDED AS UNDER:

PROPERTY BEING SITUATED AT FLAT UNIT NO AMULIYA SUN 4-1112, 11TH
FLOOR ELOCK NO. S5UN -4 MIGSUN ROOF SITUATED AT PLOT NO 4.5 & 51 RAJ
NAGAR EXTENSION SIKROD GHAZIABAD UTTAR PRADESH 201002 WHICH IS5
BOUNDED AS UNDER

EAST ASPERTITLE DEEDS

NORTH : ASPERTITLEDEEDS

DATE :21.032023
PLACE : GHAZIAEAD

WEST - ASPERTITLEDEEDS
S0UTH - ASPERTITLEDEEDS

AUTHORISED OFFICER
ART HOUSING FINANCE (INDIA) LIMITED

“FORM NO. INC-Z26"
[Pursuant io rube 30 the Companies
{Incarperation) Rules, 2014]
bdvertisement to be published in the
nawspaper for change of registerad office
of the company from one state o another
Befare the Cenfral Govarnment Northem Region
In the matter of sub-section(4) of Secton 15 of
Companies Act, 2013 and clause (3] of
sub-rule (5) of rufle 30 of the Companies
(Inconparatian Risas, 2014

BOATMAN TECH PRIVATE LIMITED
{CIN : CIN : IJ:I'HMDL!{IHPTCEGSHHJ\
having if's Regitened Office &1 80C, WP BLOCK,
PITAMPURA, MEW DELHI-110034, MDA
LEatlionas

FRR Group, 11th Floor, Hyatt Regency Complex,

’ndus,’ﬂd B ank {E} New Tower, Bhikaji Cama Place, New Delhi-110066

Notice under Section 13(2) of the Securitization and Reconstruction of

Financial Assets and Enforcement of Security Interest Act, 2002 ("the Act")

Notice Is hereby given to the borrower / mortgagors / guarantors, who have defaulted in the repayment of principal and interest of loan
facility obtained by them from the Bank and whose loan account has been classified as Non-Performing Assets (NPA) on 26th October,
2022. The notices were issued to them on 14.03.2023 under section 13(2) of Securitisation and Reconstruction of Financial Assets and
AND Enforcement of Security Interest, 2002 (SARFAESI Act) on their last known addresses calling upon and demanding from them to repay
the entire outstanding of Rs. 53,54,580.91 (Rupees Fifty Three Lac, Fifty Four Thousand Five Hundred Thirty Three and Paise
Ninety One only) as on 31.12.2022 and further interest and penal interest at the applicable rate of interest from 01.01.2023 and any
other costs, charges, expenses incurred thereon, less credit if any. However, few of the notice(s) have returned un-served and as such
they are hereby informed by way of this public notice.

CFORM MO, INC-26"
[Fursuant to rule 30 the Companies
(Incorporation) Rubes, 2014]
Advertisement to be published In the
| nawspaper for change of registered office
of the company from one state to anather
Bafora ha Canfral Gowarnment Martherm Region
In: fhe matier of sub-section (d) of Section 13
of Comparsas AclL 2013 and clause [a) o
sub-rule [5) of reba 30 of the Companies
(Incorporation] Rules, 2074
AND

In the matter of
ADYAGAIA PRIVATE LIMITED
having Itg regisbered office at H.NOD 44, BLOCK
-E SUSHANT LOK, PHASE 3, SECTOR-5T,
|GURGAON HR 122003
...Patilionar

Motice & hereby given io the General Public thal
the company propozas to maks app ,a1||:-r| ta
ithe Central Gowarnment under section 13 of the
Coanpansas Aol 2013 sesking confirmalion of
lafteralion of the Memarandum of Aszaciation of
the Company In ems of he 3|Je|::a| resalidien
\passed af tha Extra Ordmary Ganeral Meeding
Iheld on 19" February, 2023 10 enable the
lcomgaany ba "I'anq is Registared Office from
“State of Haryana" to “Staie of Maharashtra®.
Ay person whosa inlerest is Bualy o be affected
by e prapased changs of the registered offica
o tha company may daliver ailhar on he MGA-21
parta | {weaes. mea.gov.in by fikng svestor complaint
Tearen) e ety 16 bett dlesinniengndd O 560 by regestened
past of histher objactions supparted by an affidavil
stating the nature of his'her Interest and grounds
iof opposiion {o the Ragional Direclar at tha
‘address Regional Direclor, Mothem Region, B-
{2 WING. 2nd FLOOR PARYAVARAN BHAWAN,
CE0 COMPLEY NEW DELHI-110003 within
losteen days of the date of publication al this
Inatice with 8 copy to the apalicant company at ds
registered affice i the address mentioned below,;
| ADYAGALA PRIVATE LIMITED
H.NO 44, BLOCK E SUSHANT LOK, PHASE
3, SECTOR-57, GURGADMN HR 22003
For and an behalf of the

“FORM NO. INC-267|

[Pursuant ta rule 30 the Companies
(Incarparation] Rules, 2014

Advertisement to be published in the

nawspapar for change of registered offica
of the company from one state to another

Bafare the Canlral Govarnment Morthem Region
In the matter of sub-saction (4} of Sectan 13
al Companies Ack, 2013 and clause (a) ol
sub-rute (5] af rule 30 of the Companies
(Incarparation) Rules, 2014
AWD

In the malbar of
PROSINNG PRIVATE LIWMITED
hewing its ragistered office s HNO 44, BLOCK
«E BUSHANT LOK, PHASE 3, SECTOR-5T,
GURGAON HR 122003,
.- Petitianes

Motice is heseby pwen to the Genaral Public thal
the company proposes (o make applicabon Lo
ihe Cantral Government under sachion 13 of the
Companies Act, 2013 s=eking confirmation of
alleration of the Memorandum of Association of
the Company in kerms of he special resehulion
passed al the Exira Ordinary Genaral Maaling
hield an 10* February, 2023 to enable the|
campany fo change ils Registered Office from
“State of Haryana" to “State of Maharashira".
Ay pErsan whose mlenest 15 hkely 1o be allecbed
by the proposad change aof the registered office
I,]Fl:"ll‘!' campany may dekver gither on te MICA-21
portel [ww moa gow.n) by filing investor complaint|
tarm orcause b be delivered o send by regishened |
post af histher objections supportad by an affidawit]
siatng the nature of histher inlerast and grourds
al appesilion Lo the Hegional Directer al fhe
afdress Regional Director, Maorthern Regon, B-
2 WING, 2nd FLOOR PFHTJ‘.'-.‘.I'I.E.I\I'-.I EH-’-'.I'N"-I'-.I
CGE0 COMPLEX MEW DELHI-110003 within|
fourlesn days of he dale of publicalion o this |
nodica with a cogy ba the applicant compary af il
registared office af the address mentioned below
PROSINNG PRIVATE LIMITED
H.NO 44, BLOCK E SUSHANT LOK, PHASE
3, SECTOR-57, GURGAON HR 122003

For and on bahalf of tha
FROSINMO PRIVATE LIM”‘EIEI.E

ADYAGALIA PRIVATE HHWSEdID

1 SUBHONIT I,'IE'r: SUBHOJIT DEY
|Date : 24.03.2023 Director| |Date : 24.03.2023 Director|
Flace : Gurgaon DIN ; 06923353 | |Place : Gurgaon DiM : 06933353]

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

SURYA SHAKTI RESOURCES PRIVATE LIMITED
OPERATING IN STOCK BROKING AT H 1198,

SECTOR-TD FARIDABAD - 121006, HARYANA
{Under Ragulation 36A (1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

.| Name of the Corporate Debtor | SURYA SHAKT| RESOURCES PRIVATE LIMITED
aleng with PANICIN/LLP No.  |ciN: U40300HRZ008PTCO38120

2. | Address of the registered office | 1198, Sector-70 Faridabad-121008, Haryana

DCB Bank Limited

1 [URL of website Mot Applicable

4. | Detadls of place where majority | Mot Applicabla
of fixed aszets are located

4 | Installed capacity of main Mot Applicable

productsl services

6. | Quantity and value of main FY 2021-22- Revenue from operations is Nil
products’ services sold in last

financial year

.| Number of emplovess’ workmen | Mo emploves as on the date of the
| LCerporate Insolvency Resolution Process

B, [ Further details including last
available financial statements
(with schedules) of two years,
lists of creditors, relevant dates |
for subsequent events of the
process ara available at:

'Can be sought by sending an email
to the Resolution Professional at
cirp.suryashaktijgmail.com

i _Elignl:uili1§,' for resuluiiﬁ_ﬁ'ﬁpplimnm C-an be sought by sending an emadl
under saction 25{2)(h) of the to the Resolulion Professional at
Code |5 available at cirp.suryashakti@gmall.com

(=]

10| Last date for receipt of expression | April 8, 2023
of inerest

—=

11| Date of issue of provisional list of April 18, 2023

prospective resolution applicants

!'H_'\'

Las! date for submission of

April 23, 2023
abjections to provisional list

-

cirp.suryashakti@gmail.com

F‘mnf_s_s email id fo 5|.|_I:|mi1 ECI

Imlerim Resolution Professional for Surya Shakli Resources Private Limited
Registration Number: IBEIPA-0031PA- NOOZZ3/2019-20201 2640
AFA valid upto: Movembar 10, 2023

Address: B- 43A, First Floor, Kalkaji, New Delhi - 110019
Correspondence Address: GF 14, Tower &, The Corenthum,
Sector 62, Noida - 201.301, Uttar Pradesh

Diale : 24.03,2023
Place: Mew Delhi

Devendra Umrao

FORM B

PUBLIC ANNOUNCEMENT
(Requiaian T2 of fhe insalvency and Bankruphcy Board of Inda
(Liguinialion Process) Regulations. 2076)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

RG INFRA-BUILD PRIVATE LIMITED

Motice is heraby givan to the Gansaral Public that
i company proposes 1o make applicalion o
the Cantral Goverrement under zaction 13 of ha
Companies Act, 2013 seeking confirmation of

allesalion af the Memosandum ol Assocsalion af
the Company in terms of the special resclulion
passed al the Annual Ganeral Meeting held on
30" September, 2022 to anabls the company to

change its Registered Office from “NCT of Delhi’ Nagar, Sikar Road Jaipur-302039

3. Mrs. Dimple Manda (Guarantor) F-2 Divya Apartment, Plot No.31 Krishna Nagar Near Jai Jawan Apartment, Sector-1 Vidhydhar

1. .M/s Prggatl P_olychems (Borrower) through its Partners: Mr. Mahavir Prasad and Dimple Manda B-228, Road No. 9, V.K.1 Area| [z« Wo, ~ PARTICULARS | DETAILS
Jaipur, Jaipur, Rajasthan- 302013 1. | Name of corporaie deliioe RG INFRA-BUILD PRIVATE LIVITED
2. NIr. Mahavir Prasad Manda (Guarantor) F-2 Divya Apartment, Plot No. 31 Krishna Nagar Near Jai Jawan Apartment, sector-1| || £ | [ of incomoration of coeparate 'H'llif 15-04-2005

Vidhydhar Nagar, Sikar Road Jaipur-302039 1 |Authoriy urder which corporate debbor — ROG-Deshi

o “State of Tamil Nadu”
Any persan whose mbarast is likely 1o be alfecled

detailed herein below:
by the propesed change of the regisierad affice

Collateral: Equitable morigage by way of Deposit of Title Deeds by the Owner ("the mortgagor’) to the Bank of immovable properties

af tha company may deliver either on the MCA-
21 portal (www.mca.gov.in) by filing investor

complaint form or causa to ba delivarad or sand
by regislened post of higher objeclions supparbed
by an affdavdt stating the nafure of his/her intenest

and grounds of apposition to the Regional
Directar, Mestharn Beglon B-Block Parvavaran
Ehawan, CG0 Complax. Lodhi Rioad, Mew Delhi-

110003 within feuflean days of the dale of
publication of this notice with @ copy to the

Description of Inmovable Properties Owner/Mortgagor]
All that piece and parcel of Flat No 605, measuring 1142.76 sq. t situated at 6th floor, ‘Reals V-3’ Plot No 1] Mahaveer Prasad
Vaishnopuram Ramnagariya, Jagatpura Jaipur Manda
All'that piece and parcel of Shop No G2, measuring 217.43 sq. ft situated at Ground floor , "Reals V-3" Plot No 1)] Mahaveer Prasad
Vaishnopuram Ramnagariya, Jagatpura Jaipur Manda
All that piece and parcel of Flat No. 208 Plot No. 8 Venkateshwar Complex, Second Floor, Central Spine] Mahaveer Prasad
Vidhyadhar Nagar, Jaipur, admeasuring 670.00 sq ft. Manda

applicanl comgany al its ragistered office at tha
atdress mentipned below

For and on behalf of the Applicant i
sd.| |Section 13 of SARFAESIAct, 2002.

The above name borrower and their guarantors & mortgagors are hereby called upon to make payment of outstanding amount within 60
days from the date of publication of this notice failing which further steps will be taken after expiry of 60 days under sub-section (4) of

bt Himanshu Kapsim| 5 532023

[Directar) :
DIN : 06760175| | Place: Jaipur

For Indusind Bank Ltd.
Authorised Officer|

PuUnjab national bank

SALE NOTICE

...the name you can BANK upon !

against the respective propeartles.

=Y Oriental Bank of Commerce () United Bank of India

E-AUCTION SALE NOTICE TO GENERAL PUBLIC UNDER RULE 8 & 9 OF THE SECURITY INTEREST
(ENFORCEMENT) RULES 2002, PUBLIC NOTICE FOR E-AUCTION FOR SALE OF IMMOVABLE PROPERTIES
E-Auction Sala Motica for Sale of Immovable Assets under the Securitization and Reconstruction of Financial Assats and Enforcement of Sacurity
Interest Act, 2002 read with proviso to Rule 8 (B) of tha Security Interest (Enforcement) Rules, 2002, Notice Is hereby given to the public in ganaral and
in particular to the Borrower (s) and Guarantor (s) that the below described immovable property mortgaged/charged to the Secured Creditor, the
constructive/physicall symbolic possession of which has bean taken by the Authorised Officer of the Bank/ Secured Craditor, will be sold on "As is
whare I8°, “As s what 8", and “Whatever there 18" on tha date as mentioned in the table harain balow, for recovery of its dues due to the Bank/ Secured
Craditor from the respactive borrowar (8) and guarantor (8). Tha resarve price and the samest monay deposit will be as menbonad in the tabla balow

SCHEDULE OF THE SECURED ASSETS
Authorised Officer, (Chief Manager) MR. D.K. Shashi, Circle, Sastra Center, Circle Office Agra Ph. No. -

Circle Office, 1-2, Raghunath Nagar, M.G Raod, Agra

0562-2522550

Last Date of EMD Deposit : Date 23.04.2023 time: 10.00 A.M. To 4:00 P.M. till

E- Auction Date: 24.04.2023, Time : 10:00 A.M. to 4:00 P.M. till

D ¥ e 12 o SHIFER AT s i B Ll

Name of the Account
Borrower(s)/Guarantor(s)
Name of the Branch

Description of the Immovable Properties Mortgaged/
Owner"s Name(mortgagers of property(ies))

| Oststandng Amowni s e |
il M TS0 g [PEMD

© Bid Increase Amount

1. |Borrower- M/s Sal Dal Mill udhyog,
Prop.- Khushbu Gupta Wio Sh.
Sachin Gupta, guarantor- Sh.
Munish Gupta And Sh. Rakesh
Kumar .

nch:
Branch :Etah GT Road, Etah Property Of Deegar,

All that part & Parcel of property situated at rarpattl pargana etah sakeet|E) 19.06,2021
tehsll & dist.- etah recorded in bahi no 01 zild no, 5282 page no 93 to 190|F )Rs
sl no 2075 date 12.02.2018 with sro etah Measuning Area 535.68 S0M.,
In the Mame of Khushbu Gupla, Boundaries- East- Property Of Khan
Sahab, wesl- Property Of anita Devi, North- Rasta 20,00 FL. Wide, South-|G) 22.09 2021

85.54 Lac +[(AJRs33.50Lac
future inferest and other | {BiRs.05.35 Lac

Admissible charges (") Rs 20,000/

wel

H) symbolic

Partners- 1. Smt.

3. Raj varshney,
Branch : Hathras city, Hathras

2. |Borrower- Mis Maa katyani group, | Em of property situated at khata no. 93 Khasra No 296/6 Village Tarfara [E) 11.04.2021
Radhika|Tehsil & dist.. Hathras Measuring Area- 1540.00 Sgm, In the Name of [F)Rs.
Varshney 2. Smt. Seema Varshney|Smt. Rita Jain & Sh. Shashank garg, Boundaries (as Per Valuation |/ interest and other)(B)Rs.12.00 Lac
Report)- East- 30.00 ft. wide Road, west- Property Sh. Pushkar, north-|5, 13 09 2021
Propearty Sh. Manoj & Sh. Girdhari, South- Other Property.

145.89 Lac +|(AlRs120.00

Admigsible charges wef (CiRs 1,00,000/-

H) symbolic

). |Borrower-M/s Riya Agency

.|Adl that Part And Parcel in the name of sita guta w/o shri pankaj gupta E) 04.01.2016

Prop.- Ram pal Gupta,|situated at mauza kaseti pargana etah tehsil sakeet distt. Etah having|F /0. 8-39 Lac + m
Guarantor- Sita Gupta area- 139.50 SQM., In the Name of Sita Gupta, Boundaries- North- plot|Admissible charges O .E ' :'_;! 000)-
Branch : Etah Shobha Sharma, South- Ram Dulari Sharma, East- Rasta 20.00 Ft., 'E.'f;f't 03,2016

West- Plot OFf Beana Mahania. H) symbolic

conditions:

meantionad against properties AT FROM: 10:00AM to 04:00 PM

https:/feprocure.gov.infepublish/app.

Place: Agra,

[The sale shall be sublect to the Terms & Conditions prescribed in the Security Interest (Enforcement) Rules 2002 and to the following further

1. The properties are being sold on ,AS ISWHERE IS BASIS and "AS IS WHAT IS BASIS" and "WHATEVER THERE IS BASIS®

2. The particulars of Secured Assels specified in the Schedule herein above have been staled to the best of the information of the Authorised Officer,
but the Authorised Officer shall not be answerable for any error, misstatement or omission in this proclamation.

3. The Sale will be done by tha undersigned through e-auction platform provided at the Website hitps://www msicecommerce.com on that is

4, For detailed term and conditions of the sale, please refer www.lbapl.in, www.lendars.gov.in, www.msicecommarce.com,

STATUTORY SALE NOTICE UNDER RULE 8(6) OF SECURITY (ENFORCEMENT) RULES 2002
For any query please contact Mr. D.K, Shashl, Chief Manger, Ph. No.: 0562-2522550.

Authorised Officer

f‘.inanci“.ep' .in

Punjab National Bank

=

| is incorporated /registened
4. | Comparate Ioentity Mo, / Limited Lizbility
Iderdffication No. of camporale detbar
| Address of the registered office and
principal office (# ary) of comparas

LT 01 DLZO0SPTEC 1 35052

| G-02, Ground Flace, Piol No. 5U LSC B-Block RG
Gity Cantra, Lawramce Road Delhi 170035

| debioe
B | Data of closure of Insohency Resalifion - 16-00-2023
| Process |
7 | Ugudation commencement date of 16-03-2023 (Order reperved on 22-03-2023)
corpiraiy dabiloe

' Rakesh Kumar Jain
Req. Ma, B8 IRA-001 PP 297 3018-191 2068

B | Mame and registrafion number of the
insoivency professonal aCing a5

| equidator |
8. |Acdress and e-mail of the iquidator as 21, 5FS Flals, Shakli Apartments, Ashak Vinar,
reqistened with the Board Phaze- I, Delhi-110052

| rakeshigncac@redifimail.com
1670120, Ground Floor, Shanti Magar, Tr Magar,
Dedhi- 110035

| _rginfrabuildigmak com

11, | Laef date far subsression of daims 21st Aprd, 2023,

10, | Address and e-mail 1o be used for
coTESpOncEnce with the Bquidator

Matice ks hereby given that the National Compary Law Tribunal, Court=ll, Mew Deihi has ordered
the commancamant ol liquidation ol the RG INFRA-BUILD PRIVATE LINNTED on dabad
16.03. 2023 {Order receivad on 22,03 2023).

The stakehalders of RG INFRA-BUILD PRIVATE LINITED are hereby called upon to swbmit their
claims with prool on or bedore 21,04 2023 o the liquidator at the address mantioned agains!
Aem Mo 10,

The financial creditors shall submit their claims with proof by electronic means anly. All athar
creditors may subdmit the clalms with the proof in person, by post aor by electranic means.
Submission af falsa or misleading proal of claims shall abiract penatlies

Mame and signature of liquidator . RARESH KUMAR JAIN

Date - 22-03-2023 Regn No: IEBL IPA-001 AP-PO1 297/ 2018-191 2068
Place: Delhi

(x Edelweiss | «

CONSTRUCT

EDELWEISS ASSET RECONSTRUCTION COMPANY LIMITED
Corporate Identity Number: U67100MH2007PLC174759
Registered Office: Edelweiss House, Off CST Road, Kalina, Santacruz
(E), Mumbai — 400 098 |Tel: +91 22 4088 6090/6620 3149

Contact Centre No: 1800 2666540
Email: customercare.retailarc@edelweissfin.com www.edelweissarc.in

APENDIX IV [rule-8(1)]

Possession Notice (for Immovable property)

Whereas, The authorized officer of Edelweiss Asset Reconstruction Company
Limited, acting inits capacity as the Trustee of EARC Trust - SC 458 (hereinafter referred
to as “EARC"), under the Securitization and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 and in exercise of powers conferred under
Section 13(12) read with [rule 3] of the Security Interest (Enforcement) Rules, 2002 issued
a demand notice dated 11.03.2022 calling upon the borrower/Guarantors/mortgagors
being Balaji Chempex Private Limited, Kishan lal Mittal, Sampat Mittal, Mukesh
Mittal, Vinay Kumar Singhal, and Ashita Kumari to repay the total outstanding in the
loan account No. 650014121680 , 571000005897 and 518003411629 held by the
borrower/ Guarantors/mortgagors, to the tune of Rs. 6,40,03,874.43 (Rupees Six Crore,
Forty Lacs, Three Thousand Eight Hundred Seventy Four and Paise Forty Three
only) as on 31.01.2022 within 60 days from the date of receipt of the said notice. The
aforementioned Loan Facilities were advanced by Indusind Bank Limited (hereinafter
referred to as the IBL/Original Lender), thereafter, in consonance with the provisions of
Section 5 of the said Act, the original lender has assigned/transferred the Loan Account
held by the aforesaid borrower/co-borrowers along with the underlying security therein to
EARC vide Assignment Deed dated 28.03.2022.

The borrower having failed to repay the amount, notice is hereby given to the borrower/co-
borrowers and the public in general that the undersigned has taken possession of the
property described herein below in exercise of powers conferred on him under sub-
section (4) of section 13 of Act read with rule 8 of the Security Interest Enforcement) Rules,
2002 onthisthe 21st day of March, 2023.

The borrower's attention is invited to provisions of sub-section (8) of section 13 of the Act,
inrespect of time available, to redeem the secured assets.

The borrower in particular and the public in general is hereby cautioned not to deal with the
property and any dealings with the property will be subject to the charge of the Edelweiss
Asset Reconstruction Company Limited acting in its capacity as the Trustee of EARC Trust -
SC 458 for an amount of Rs. 6,40,03,874.43 (Rupees Six Crore, Forty Lacs Three
Thousand Eight Hundred Seventy Four & Paise Forty Three only) as on 31.01.2022

DESCRIPTION OF THE IMMOVABLE PROPERTY

All that piece and parcel of the mortgaged property Flat B-43/G1, ground Floor, Block B
Dilshad Garden, Delhi-110095 admeasuring 1400 sq. ft.

Authorized Officer|
Date: 24.03.2023 Edelweiss Asset Reconstruction Company Limited

Place: New Delhi
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DD Hydropower & Developers Private Limited (DDHDPL)

Registered Office: Pvt Res, Near Directorate of Eco & Stats, PO RKM,
Itanagar, Arunachal Pradesh, India. Email: keyihydro@virtuaal.in
INVITATION FOR BIDS (IFB)

(Mational Open Competitive Bidding)

Contract Tille: Design, Supply, Installation, Testing and Commissioning of
Elactro-Mechanical Equipment (EM Package) for Keyi Hydropower

Project (23 MW) in Arunachal Pradesh

IFB No: KEYI-WD02-EM Date ofissue: 22" March 2023

DDHDPL invites sealed bids for the above mentioned EM Package. The
Bidding Document for the Package are available from 22" March 2023 till
10" April 2023 unless extendad further, al www.viplhydro.com, alang
with detailed IFB which may please be referred for purchase of the Bidding
Document. For amendment! changes, if any, in the Bidding Document or
the bidding program, please visit www.viplhydro.com ragularly.

Mote: DD Hydro reserves the right to cancal or modify tha IFB without assigning
7756, ‘% et House, Desh Bandhu Gupia Road

any reason and withoul any Habdlity.
Karod Bagh, New Delhi - 110005 DGB BANK
Appendix IV [See Rule B(1)]
POSSESSION NOTICE

(For Imrmavable Property)

Whereas, the undersigned being the Authorisad Officer of the DCH Bank Limited under the
Secruitisation and Reconstruction of Financial Assets and Enforcement of Security Inferast
Act, 2002 and in exercize of Powers conferred under Saction 13 (12) read with { rule 3 ) of the
Security Interest | Enforcement ) Rules, 2002 izsued a demand notice dated 09-03-2020
calling upon the M's. Semeru Processars Pyt Lid (Through its Liquidaior Mr. Rajiv Malik},
Wr. Niraj Jha, Mr. Dhiren Maviakaha And Mr, Farhad Suri to repay the amount mentionad inthe
1idice bemg of Rs. 1210,50,535.60 /- (Rupees Twelve Grore Ten Lakh Filly Thousand Fve
Hunlmreu Thirty Five and Paisa Sixty Only) within 60 days from the date of recaipt of the said
nlce.
The Borrgwier / Go Borrgweer / Guarantos having falbed to repay the amount, notice is hareby
given fo the Borrower / Co Borrower ¢ Guasantor in particular and to the public in genaral that
the undersigned has taken POSSESSION of the property described herein bebow in exercise
of powers conferred on him / har under sub section (4) of section 13 of Act read with Rula 3
iof the Securily Interest Enforcement Rules, 2002 on this the 16 day of March of the year
2023.
The Borrower / Co Borrower / Guaramtor i particular and the public in general is hareby
cautepnad not to deal with the proparty and amy g2alings with (he property will be subjact 1o
the charge of the DCB Bank Limited for an amount of Rs, 12,10,50,535.60 /- as on
A-03-2020 and inferest thesgon,
The Borrower's attention is invited to provisions of sub-section (8) of section 13 of the Act, n
respect offime available, to redecm the secured assels.

DESCRIPTION OF IMMOVAELE PROPERTY
All that part and parcel of the property consisting of flat no. G-2, Ground Floge, Jegvan
Apartment Of Building Bearing Property Mo. 16a, Jamiz Nagar, Okhla, New Delhi=110025.

5d/-
Date; 24.03.2023 Authorized Officer
Flace; New Delhi DCE Bank Limited

FORM B

PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy
Board of India (Liquidation Process)Regulations, 2016)

FOR THE ATTENTION OF THE STAKE HOLDERS OF
KREDO BEAUTY PRIVATE LIMITED

.| Name of corporate debtor KREDO BEAUTY PRIVATE LIMITED
2. Date of incorporation of corporate debtor 2" August, 2017

3| Authority under which corporate debtor is| RoC-Delhi
incorporated registered

4| Corporate identity number / limited liability
identity number of corporate debtor

U74999DL2017PTC321649

Registered Office:-Flat No. 105 F/F South Plaza I,
Plot No 209, Mashijid Moth New Delhi-110049.

9| Address of the registered office and principal
office (if any) of corporate debtor

Date of closure of insolvency resolution process

Liquidation commencement date
of corporate debtor

16" March, 2023

17" March, 2023
(Copy of the order received on 21% March, 2023)

MUKESH KUMAR GROVER
REG.NO:-IBBI/IPA-001/IP-P00383/2017-18/10640
AFA Valid upto 31.10.2023

8| Name and registration number of the Insolvency
Professional acting as liquidator

102, B-3 PRERNA COMPLEX SHUBHASH CHOWK
LAXMI NAGAR, DELHI-110092.
mukesh@mijra.co.in

9| Address and e-mail of the
liquidator, as registered with the Board

102, B-3 PRERNA COMPLEX SHUBHASH CHOWK
LAXMI NAGAR, DELHI-110092.
liquidation.kredo@gmail.com

10. Address and e-mail to be used for
correspondence with the Liquidator

11| Last date for submission of claims 20th April, 2023

Notice is hereby given that the National Company Law Tribunal, New Delhi Bench - Il has ordered th
commencement of liquidation of the M/s Kredo Beauty Private Limited on 17th March, 2023 (orde
received on 21st March, 2023) under section 33 of the Insolvency & Bankruptcy Code 2016.

The stakeholders of M/s Kredo Beauty Private Limited are hereby called upon to submit their claims with
proofon or before 20th April, 2023 to the liquidator at the address mentioned against item No 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors ma
submitthe claims with the proofin person, by post or by electronic means.

The prescribed forms may be downloaded from the following links: https://ibbi.gov.infen/home/downloads
Submission of false or misleading proof of claims shall attract penalties

Date:24-03-2023

Sd/
Mukesh Kumar Grove
Place: New Delhi

Liquidator in the matter of Kredo Beauty Private Limite

Motice for Sale of Assets

SHRI GANESH FIRE EQUIPMENTS PRIVATE LIMITED (In liquidation)

CIN: U29300DL2010PTC 204055
Regd. Office : 6/203, Second Floor, Didar Commercial Complex,
DLF Indl Area, Moti Nagar, New Delhi-110015 IN

Sale of Assets under Insolvency and Bankruptcy Code, 2016
By
Mr. Prabhakar Kumar, Liquidator
Regd Address of Liquidator : Mo.1, Shiva Enclave, 3rd Floor,
Pitampura, Mew Delhi-110034
Date and Time of E-auction : 21-04-2023 from 02:30 PM. fo 05:00 PM
{with unlimited extension of 5 minutes each)
Last date for submitting documents including EMD amount: 19-04-2023
IEnspEt:tmn or due 1:I|1|gam:ﬂ of assets: on or thﬂl‘E 16-04- EDES

Sale of Assels of Shri Ganesh Fire Equipments Private Limited furrnlng parlc-f un:',mdah:un
astate is being conducted by Liquidator appoinied by Hon'ble NCLT, New Delhi Bench [V
vide order dated 23rd December 2021 under the provisions of Insofvency and Bankruptcy
Code, 2016. The sale of the assets will be done by the liquidator through the e-auchon
platform hitps:{incltauction. auctiontiger.net

Brief deseription of assels and properties for sale: Amount in INR

Reserve | EMD | Incremental
Asset Block| “price | Amount | Value
Industrial Unit situated at Hajipur, Bihar A (103 ANT71033H2  1.00000

Factory Unit including Land & Building

(On leasehold immovable property allofted by

B.1.A.D.A} situated at Plot No. D-4 E.P.|.P Hajipur

Distt. Vaishali- 544101 (Bihar) having area of

24 000 5q. ft

Briefterms & conditions of the sale is as under;

1. E-auction will be conducted on "AS 13 WHERE 15" "AS |3 WHAT I13" “WHATEVER IS
BASIS" and "WITHOUT RECOURSE BASIS". As such sale is without any kind of
warraniies and indemnities through approved e-auction senice provider ie
hitps:/inciauction.auctiontiger.nat

2. For further details, please refer the auclion process document af
hitps-fincitauction, auctontiger.net

3. The Complete E-Auction process document containing details of the Assets, onfine
g- auction Bid Form, Declaration and Undertaking Formn, General Terms and
Condifions of e-auciion are available on website hips:incitauction. auctiontiger.net

&, Forany ferther queries, interestad persons can contact bguidator at below details

E-mail: prabhakar_acsrediff.com, lig.shriganeshi@gmail.com
ContactNo.: 9810011532

Date: 24/03/2023

Sdl-
Prabhakar Kumar, Liquidator
Shri Ganesh Fire Equipments Private Limited

Place: Delhi IBEI Regn. No.: IBBIPA-DD2/IP-NODT74/2018-201 912373

(Trustee for EARC-TRUST-SC 458)
o0 ©

New Delhi
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